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Subject:

Status Report

Status report in compliance of the order of Honoble NGT Central Zone Bencho

Bhopal on dated 02.12.2021in case no. OA 7712020 Ms. Aarya Shrivastava V/s

Union of India & Ors.

With reference to the above case Hon'ble NGT Central Zone Bench, Bhopal by order

dated02.l2.202l has given orders which are cited as below:-

4. Two issues are involved in these applications -
i. Discharge of untreated water into the water bodies Motia Talab/ Hasan

Talab for which, it is submitted that more than 95 percent of work of
channelizing drains has been completed qnd the STPs are going to be

functional from last week of December, 202I. It has further been

submitted that the Nalla / drains which are discharging untreated water

into the water body/lake are tapped and regularly monitored, so that the

untreated water should be diverted towards the STP and to ensure that no

untreated water should be discharged into the river/lake. The learned

counsel appearing for the State Pollution Control Board has submitted

that notices have been issued to the violators of law for realisation of
environmental compensation in accordance with law'

7. The action taken report by the municipal corporation and the respondents may

be submitted before the next date of hearing.

In view of above directions, the status report mentioned in point no. 4 (i) related to this

offrce is as follows:
1. In the matter of NGT OA 4912021(Ujjwal Sharma v/s State of M.P. & Ors.), inspection

of Motia talab & Hasan Siddiqui Talab area was done by officials of Regional Office,

MPPCB Bhopal on22.10.2021,17.11.202t and in ref. to NGT 606/2018 on 21.01.2022'

During the inspection it was found that 02 nallahs (Eidgah hills nallah and SBI nallah)

have been intercepted and diverted to STP Maholi Damkheda with the help of sewer line

laid under AMRUT project for the treatment of wastewater and no discharge of

wastewater into Motia talab was found.

2. Work of laying of sewer line in the residential area nearby to Nawab Siddiqui Hasan

talab has been done under AMRUT project and connected to Maholi Damkheda STP.

3. Under the AMRUT project in Bhopal city, 35 drains have been fully intercepted and

diverted for treatment to STPs, 15 no. of drains have been connected to sewage network

system which will be treated in STPs to be commissioned by March 2022. No discharge

was observed in 07 drains and they were found dry. About 18 drains will be connected to

the sewerage system under the AMRUT (Sewage) 2.0 Scheme of the Central

Government at the earliest by the Bhopal Municipal Corporation.

4. In Bhopal city, total 13 no. of STPs are operational including 05 STPs setup under

AMRUT project and 05 additional STPs are under-construction under AMRUT project.
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Assistanffigineer (C)
RO, MPPCB Bhopal
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Executive Engineer
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